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INTRODUCIlON 

I. the Chainnan of the Public Accounts Committee, as authorised by 
the Committee, do present on their behalf this Hundred and Thirty-Fifth 
Repon on action taken by Government on the recommendations of thO· 
Public Accounts Committee ~ in their Eighty Second. Report (7th 
Lot Sabha) regarding· Badatpur Thermal Power Project-Stage II relating 
to the Ministry of Energy (Department of Power). 

2. In their 82nd Report, the Committee had suggested the setting up 
of a monitoring agency consisting amODg others, the representatives of tile 
Department of Power, Central Electricity Authority, Department of Heavy 
Industry /BHEL, Instrumentation Limited, Kota, Planning Commisaioa, 
Ministry of Finance and Railways to monitor progress of power projects 
in the country on a continuous basis and to initiate corrective measures at 
the earliest. In their reply, Government bave stated .that Construct.ioD 
Monitoring Directorates have been set ~ in the Central PJect.ricity Autho-
rity to closely monitor the various activities of the projects. The Com· 
mittee have recommended that these Directorates should be suitably streng-
thened, if not already done, by closely associating the representatiw of 
the various disciplines/departments, tIS spelt out earlier so that this m.onI-
toring mechanism may become an effective instnmlent to identify the COIl-
straints/sbortcomings. 

3. The Committee have 'Iliso reiterated their earlier recommendation 
that a high powe.red Committee should be appointed without delay to ex-
amine the worldng of DESU in all its aspects and suggest measures to put 
this undertaking on a sound financial footing. 

4. The Committee considered and adopted this Report at their sitting 
held on 18 March, 1983. Minutes of the sitting fann Part n of the 
Report. 

S. For facility of reference and cODvenience, the recom.rnen$tions and 
observations of the Committee have been printed in thick type in the body 
of the Report and have also been reproduced in a consolidated lonn in the 
Appendix to the Report. 

6. The Committee place on record their appreciation of the assistuce 
rendered to them in the matter by the Office of the ComptroUer and Audi-
tor General of India. 

NEW DBun; 

March 24. 1983 

Chaitra 3. 1905(8) 

(,,) 

SATISH AGARWAL 

Chl/irmtlll 

Public Accounta CommittH. 



CIIAPTEJl I 

REPORT 

This Report of the Committee deals with the action taken by Govern-
ment on the Committee's recommendations and/or observations contaiDed 
in their 82nd Report (Seventh Lok Sabha) on paragraph 12 of the Report 
of the C&AG of India for the year 1979-80, Union Government (Ow) 
relating to Badarpur Thermal Power Project Stage U. 

1.2 The Committee's 82nd Report was presented to the Lot Sebha on 
1 April; 1982 and contained 2S recommendations. Action Taken Notes 
have been received in respect of all the recommendations/observatiODl. 
The Action Taken Notes received from the Government have been broad-
ly categorised as follows: 

(i) Recommendations and observations that have been accepted by 
Government: 

1-8, ~  22, 23 and 25 

(il) Recommendations and observations which the Committee do not 
desire to pursue in the light of the replies received from Gov-
ernment: 

9 and 24 

(iii) Recommendations and observations replies to which have DOt 
been accepted by the Committee and which require reiteration; 

21 

(iv) Recommendations/observations in respect of which Govern-
ment have furnished interim replies; 

NIL 

1.3 The Committee will now deal with the action taken by Govern-
ment on some of their recommendations/observations. 

Setting up of monitoring agency for power projects (Secial ~. 8, Para 1.43 

1.4 Emphasising the need for setting up a monitoring ~  to mOJ?i. 
tor the progress of power projects in the country on a contLDUOUS basts, 
the Committee had observed: 

"The Committee need hardly point out tbat it is proposed. to . add 
19,666 MW of generating capacity durirtg the Sixth Five Year 
Plan period which is by aU reckoning a challenging task and 
requires sustained efforts by all concerned and close monitor-
ing. The Committee, therefore, recommend that Government 
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should appoint a Monitoring Agency conaisting 8IllODgBt otber&. 
representatives of the Department of Power/Central Electri-
city Authority, Department of Heavy Industry /BHEL & ILK, 
Planning Commission, Ministry of Finance and Railways to 
monitor the progress of pOwer projects in the. country on a 
continuous basis and to .in.Wate corrective measures at the ear-
liest in implementation of power projects." 

·1.S ID. their Action Taken Note dated '19 September, 1'982 the Minis-
try of BoeJ;IY . (Department of Power) have s'tated: 

"In ortler to speed up the completion of the variOUs power· projects. 
various ste.pshave beenfaken up 'by the G<wel'dment.With 
a view to remove bottlenecks, the monitoring of the projects 
~II  . ~~ considerably stepped ~ . Conlitructidn monitoring 
direCtorates have been set . Up in the Central Electricity Autho-
rity to closely monitor the various actiVities of the projects. 
CootcUnation and review meetings are regulariybeld 'in the 
C.E.A. with the Projects' authorities, equipment suppliers . and 
manufacturers, construction agencies etc. A close watch Is 
kept on all constraints for corrective action. CEA's senior 
officers visit project sites and take up the matter with the ap-
propriate authorities for removing the bottlenecks. Review 
meetings· are also beld in the Department of Power for appro-
priate action with' the State Governments as well as at the level 
of the Union Government. Meetings witb .. 1he Power Minis-
ters of States are also taken by the Minister of Energy at 
which the commissioning of ongoing power projects are review-
ed for faking remedial action. Quarterly review meetings are 
also held by Planning Commissiort. 

2. For improving the management at the projects level, detailed 
guidelines have been is.sued to the State Electricity 'boards in 
July, 1980. .~  guidelines inter alia included various net-
works and formats ~ keeping ell the activities of the projects 
under c1()f1e watch. 

3. For effective coordination and timely receipt ofequipments and 
materials an.dfor availability of the required inputs from the 
project authorities. a system of harmonograms has been intro-
duced from tbisyear. 1befuture commisaioning programme 
will be coordinated by the project authorities according to these 
harmonograms. 

4. A high level Committee has been set up under the Cheirmanship 
of Secretary, Deptt. of Penvet' to proVide ~ feed hack 
, to BHEL on design improVeI'DCJlt' based on the wtil'king of 2001 
2t 0 MW units already in operation. 
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s. Through monitoring of the projects the gestation period of till 
thermal projects bas come down from 70 months in the year 
1974-75 to 52 months in the year 1978-79. In the Central 
sector, N.T.P.C. a Public sector undertaking has been -able to 
achieve the commissioning of first thermal unit in a record 
period of 48 months at a new site. 

6. Latterly, lack of smooth flow of funds to State Electricity Boards 
is emerging as a major factor contributing to delay in imple-
mentation of projects. It has been r ~ l  brought to the 
notice of State Govts. that they should ensure liquidity of the 

SEB's and see to it that the requirement of funds for projects 
is met. 

7. From the above, it would be seen that Centre is fully seized of 
the problems involved in ~ of the projects and 

necessary action is being taken to see that the commissioning 
of power projects is expedited." 

1.6 In their 8200 Report, the Committee had suggested the setting up of 
a monitoring .ncy consisting, among ofhers, the representatives of die 
Department of Power, Central Electricity Authority. Department of Heavy 
IndustryIBHEL, Instnnnentation Limited, KOla, Planning Commission, 
Ministry of Finance and Railways to monitor the progress of power .,... 
j .~ in the countTy on a co!ldnoous B ..~ and to initiate COITectiv(.'! measu-
res at the earliest. In reply, Government have stated that a number of 
steps have baln taken to relltOvc the bottlenecks and to step up the moDi-
toring of tbe projects. Con.'itr1Jction Monitoring Directorates are stated 
to have been set up in the Central Electricity Authority to closely monitol' 

the various activities of the pt'ojeds. Apart from coontinadon and re-
view meetings wlflt the project authorities and the suppliers/manufacturers 
of equipment etc.. the senior officers of the Central Electricity Authority 
visit the project sites and take up the matter with the appropriate 8ufhorl.. 
ties for removing the bottlenecks. At the depertmental level, also review 
meetings are held with the State Governments and at the Union C..ovem-
meat level with the Power Ministers of the States. 'I1te Mlnimy have 

further claimed that the ~  period of tile Thermal Power projeds Ita.. 
come down from 70 months in 1974-75 to S2 months in 1978·79. 

1.7 1'aking note of the above steps taken b} the Government the Com-
mittee desire that the Construction Monitorinu Directorates set up in the 
CeDtnd EIedridty Aufborlty should be suitably strengthened if not aI-
readv dOne, by closely 8S.wciating the representatives of tbe various dlsci-
l l l '~ as spelt out by the Commi'ttee SO that thi.. r ~ 
medIenism may become an effective instnnnent to identify the consfrRhtfsl 
~ so as to take immediate steps to remove them. 1be Com-

mittee Deed hardly empbasise tbat the effectiveness of the monitoring agency 
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., die foIIowupactiOD iDitiated at its iDstance IIIbouId be ItIda • would 
allow of DO sllorUaU in the creation of addidoaaI power paeradDg c:..-. 
.dty • eDYisaged in the Sixtb PIaa. 

Outstanding dues of Badarpur Thermal Power Station -, 

1.8 Expressing concern over the  mounting outstanding dues of Badar-
pur Thermal Power Station. the Committee had, in paragraph 4.23 (Sl. No. 
21) observed as under: 

''The Committee are concerned to learn that heavy ducs were out-
standing against Delhi Electricity Supply Undertaking aDd 
other State Electricity Boards in respect of electricity supplied 
by Badarpur Thermal Power Station: The outstandinp 
against DESt) alone amount to Rs. 34.38 crores. What is 
still more disturbing is that their outstandings are on the in-
crease as is brought out by the fact that against l ~ l  

worth Rs. 4! crores being supplied every month only Rs. 
21 crores are realised. The Delhi Electricity Supply Un-
dertaking have on their part stated that they are suffering a 
loss of 10 paise per unit as they are not being allowed to in-
crease their rates and further they have large outstandings 
e.gainst New Delhi Municipal Committee and other Public sec-
tor undertakings. The Committee are concerned at this grave 
irregularity which has been allowed to continue -with considera-
ble consequences for the financial health of Badarpur Power 
Station. The COlD11littee, therefore, strongly recommend to 
the Central Government to appoint a high powered committee 
to look into the working of the DESU and particularly its 
finances and effective steps taken to see that the arrears aro. 
cleared within reasonable period of time, and in no case, the 
delay extends to more \ than 6 months. The Committee should 
be apprised of the stei'S taken in this regard." 

1.9 In their Action Taken Note dated 13 November, 1982 the Minis-
·try of Energy (Department of Power) have stated: 

"The arrears of DESU ~lr  mounting due to non-revision of tarift 
of the demestic consumers since 1979, even though rates or 
coal, oil and railway freight have increased consderably since 
then. Further ,power requirement of Delhi cannot be mot 
from DESU's own generation which necessitates purchase of 
power from other sources like Badarpur, BBMB etc. The 
cost of purchase of power from other sources is higber tlJan 
these charged by DESU from its consumers. RtWisioo of tariff 
r ~ is, therefore, under consideration· of the Central Govern-
, meat. 
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1.10 A number of steps have been taken to improve the transmis-
sion and distribution system of Delhi to give better consumer 
service. Several new 66/33 KV sub-stations have been built 
and the transmission capacity bas been augmented. The 33 
K:V cable net work has aJso been expanded to give more re-
liable supply to different parts of the city. Advice of expert 
teams bas been obtained for strengthening the distribution sys-
tem and to improve the quality of service to the consumers. 
The questions of re-structuring the set up of DESU is also 
under consideration. In view of these measures already un-
dertaken. it is considered that. there is no necessity to appoint 
a high-powered committee to look into the working of DESU." 

1.11. In the earlier Report, the Committee bad esptessed their concem 
'Over the heavy dues amouodng to Rs. 34.38 crores that were ouDtanding 
apinst the Delhi Eledridty Supply UnclertaldDig (DESU) os accouDt 01. 
eIectrlcity supplied to it by Badarpur 'I1lennaI Power Station. What ..,., 
still more c1istarbiDg WM that these outsfaDtlng clues were OR die increa8e. 
As against electricity worth as. 41 crores  being supplied every month, 
only Rs. 21 c:rores were being realised. The Committee bad stroagIy 
recollllDenclecl that a mgb Powered Committee be appointed to look bato 
die wOl'ldllig of the DESU particularly its finances, and etfective steps tau. 
to see that the arrears were cleared within a reasonable period of time .... 
fllat in no ease the delay exeeded gX months. 

In dleir reply. the Ministry of EDergy (Department of Power) )me 
stated that these aTe81'S are mounting due to non-remlon 01. ... 01. the 
domestic COIISWDers Race 1979. The Ministry have also sWed that a n ..... 
her of steps liaft been taken to improve the transmission and di!JtrlbadoII 
system of Delhi to give better consumer service. The question of restIW-
taring die Bet up of DESU is also stated to be ODder c:onsIcleration. 

1.12 The CollllDlttee are not eonm.cecI with the argument dlat rni-
sioa 01. tarift 01 tile domestic roDSUJDer1 will solve the problems of DESU. 
'Be Committee have retII!IOD to beIIeYe 6at tile losses being incurred b.Y 
DESU are to a Jaqe extent due to its OWD ineftJcieney resulting in among 
other 1hinp, 1teavy tnmsmissfon losses 8DCI frequeat power breakdOWIII. 
'I'he Comadttee therefore reiterate their earlier recommenddon that • 
mgh PoW8l"N Committee sIaould be ..,elated without delay to examine 
die wor)dng of DESU in aD its aspeds and SII(lIeSt meaSlll'eS to put tills 
DDdertding on 8 ~ 8naDCiai footing. The Co ... I~ weald like to 
be apprised of its filldlnRs together 'frith the action taken .. pwsuatke 
'fIleftof. wtftdn !fix months. 
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PurChose of defecti'll(, motors for cool"" rowerpumjts 
1. 13 Expressiq concern. overtbe purd1aae 'Of .defective motors for 

COQlias tower , pumps, the ,Committoe had, in paragnaphS;6 (St. No. 23) d" 
tlaair 82Dd Report (ScMmth Lok&LW1a)' Rated as uGder: 

"The Committee note that tonders for cooling tower pumps for the 
-power Station were iDvited. OIl 27thMaY,1;97'S Mis Bharat 
Heavy Elec:tricals Ltd. gave quotation for as. 18.11 1akhs 
with a validity periOd of three months. Howewr, the quota-
tion of the finn could not be accepted as the height of cooling 
towers was not determined by that time. The tenders (or 0001-
ing towers were invited later and were opened on 27th Sep-
tember 1975.The 'result was that a revised offer of the firm 
for tho same ~  for ,Rs. 19.44 lakhs was accepted 
reeulting in an extra expenditure of Rs. 1.49 lakbs • (including 
excise duty and l~  tax). Although this extra expenditure 
was incurred the motors were not delivered within the agreed 
delivery period and when 'delivered were found to be defective. 
1be performance or the -motors has not yet stabilised. The 
Committee would like to express their concern at this situ-
ation. 'They would ]ike to be informed of the reasons for the 
delay in 'the supply of motors and fordefec:t.ive working and 
aJso the action taken." -, 

In their ~  Taken Note dated 29 September. 1982, the Ministry of 
Baergy (Department of Power) have stated: 

"The reasons for delay in supply of motors are attributable to late' 
receipt of raw materiaJ.like copper 'and sub-alilemblies -like 
bearings,s. C.' kings aDd bars -and frames by MIs BHBL 

from  'their sub-suppliers, 88 well as labour unreSt oontitting· d. 
tool down strike during July. 1977  and another series of 
strikes, slow down etc. 'during ;December,1977 aDd January, 
1978 at the works of ,MIs BHFL,-Bhopal. 1bedeItverY 
period. as stipulated in tile orderwaa JaDe, 1918 for' first 
motor end luty, 1978 tortleCODd motor. ThIs was :tmbleqUeftt-
Iy '-oompreISed to Decembor, 1977 by MIs. BHBL on requeit 
,fIomthePro;ect.1'he motors were actually 'stJppliedJn July, 

1978 and October, ~. 'An amount :Of ''RS. 1.9 
lakhs has been recoveredAminl'M/s BHBLas liqUidated 

,damages ,-for' delaytd npply as per terms of the eofttraet. ~ 
mpnfs 'the 'CWeCtS ~  motnrs,'Ml.:-aHEL bVebed 
JDBgIletic ~ on tbe motors for .reductDg "then_ prltb-' 
1ems to the permissible limits. RO'Wever, there baa not been 
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any significant improvement in this regard. Mis BHEL are 

still making efforts to reduce the noise nuisance. An amount 

of Rs. 1·81 lakbs has not been released to Mis BHEL pending 
rectification of defects." 

1.14 In para 5.6 of the 82nd Report, the Coounittee bad drawn atten. 
tion to the fad that· supply of two motors for cooling tower pumps for the 

BadarplB' 1bennaI Power Station by die. Bbarat Heavy Eledricals lAd W85 
not only delayed but these motors were found to be defective on receipt 
and tlBr performance had not stabilised. An amount of Rs. 1.9 lakhs Is 
.!Itated to have been recovered from BREI. for delayed supply. n.e Com-
mittee however note that BHEL's efforts to remove the defects in the 
cooling tower pumps have not reIIUIted in any significant imporvement and 
an amount of Rs. 1.81 Iakhs has been withhbeld pending rectiftcation of 

defects. It is surprising that although BBEL is the premiel' power equip-

ment manufacturing unit in the public sedor and has got vast technical 
r ~ at its ·command. it has not yet been polllible for it to remove 

the defects in the motors and recbKc the noise nuisance. 'The Committee 
trust that BUEIJ would intensity it" efforts in this direcion and take neces-
sary actiOn to update the technology aad:or improve the ~ 

l)r ~ so that future l ~ are free from any defects. 



CILU'I'ER n 
CONCLUSIONS OR RECOMMENDATIONS mAT HA.VE BEEN 
, AOCEPTED BY GOVERNMBNT 

Badarpur Thermal Power Station has been set up as a rccional power 
station in the central sector to supplement the availability of power for 
mccting the growing demand in Delhi bas well as other States in the Nor-
thern Region. The construotion Of this power station started in 1967 and 
the project has been implemented in three stages. Stage I comprising of 
three units of 100 MW each and Stages n and ill each comprising one 
unit of 210 MW. 

[Point No. 1.36 (Sl.No. 1)] 

Ac:doD Taken 

No action is called for on our part 86 this is a statement of fact. 
[Ministry of Energy (Department of Power) O.M. No. 49/13/01/AS, 

dated 29 September, 1982] 

The Committee are concerned to note tbat there ~  been delays in 
commissioning as well as heavy escalation in the cost of the various units 
of the Badarpur Thennal Power Station set up so far. Unit, I was originally 
targeted for commissioning in March, 1971 but the same was commis-
sioned only in July, 1973. Similarly, Unit n which was scheduled to be. 
commissioned in September, 1971 was commissioned in August, 1974 and 
Unit In was commissioned in March, 1975 against the target date of 
March, 1972. The position in respect of Unit IV is still worse, as while 
the unit was commissioned in December, 1978 against the target date of 
December, 1977 the same could be put on commercial operation only in 
March, 1980 due to the various defeotsand deficiencies noted in theI 

equipment supplied to the power project aDd the time taken in rectifying 
the same. 

(POint ~ . 1.37 (St. No. ~)  

Action Taken 

No actiOn is called for as this is a statement of fact. 

[Ministry of Energy (Department of Power) O·M. No. 49113/01/AS 
dated 29 September. 1982.) 

8 



The Committee DOte that the delaya in commissioning Units 1, II & III 
(Slage-I) were mainly due to the delay in issue of administrative and ex-
penditure sanction, defective preparation of feasibility repolt in respect of 

~ l conditions, delay in the completion of civil works and shortage C'A. 
, scarce materials like steel, cement etc. The delay in completion of Unit IV 
(Stage-II) of the project was due to delays in completion of civil works, 
non-sequential supply of. equipment by BHBL and delay in supply of con-
trol and instrumentation equipment by MIs Instrumentation Limited, Kota. 
Moreover, due to discrepancies and defects found in the Boiler and Turbo 
Generator equipment, a number of modifications and repairs had to bd 
carried out thus consuming considerable time. The Committee feel that 
these delays could have been avoided if the project authorities had been 
more careful in planning the execution of works and taken steps to ensme 
that the works were executed expeditiously. They would like to express 
their serious concern on these delays in a vital sector like power. 

[Point No. 1.38 (SI. No. 3»). 

Acdoa Taken 

The observations of the Public Accounts Committee have been noted. 
Guidelines have been issued to SEBs for improving the project manage-

ment. 

[Ministry of Energy (Department of Power) O.M. No. 49/13/82/07/AS 
dated 29 September, 19821· 

The Committee note that there has been heavy escalation in cost in 

both Stage I and Stage-II of the project. While the original sanctiooed 
cost c:Jf Stage I of the Project was Rs. 41.08 crores, the same was subse-
quently revised to Rs. 59.87 crares and the final anticipated cost is Rs. 64 
crores. The escalation of cost in respect of Stage II is still more as is 

evident from the fact that against the original estimated cost of Rs. 38.37 
crores, the total estimated expeniture is Rs. 74.76 crores i.e. an escalation 
of about lOOper cent. What is more surprising is that several works 

which had to be taken up subsequently were either not included in the 
original estimate or the quantities of work had to be considerably increas-
ed. It has been admitted by the representative of the ~ r  of Energy 

(Department of Power) in evidence before the C..ommittee that the initial 
estimate was deective, the capital cost of the project itself ~ not accu-
rately estimated and the same was based on incomplete data. The Com-

o mittee are unhappy that the project reports were prepared on the basis 
of unrealistic estimates and incomplete data. They have a feeling that in 
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.manr . caJeG project ~~  afO .. ~  kept low with a view to 
obtaining early sanction fully realiSing that once the pIOjoct jj sanctioned 
and work on ~.~· ~ ~ thee w.o\ll4. be noliltemative for the 
··Oovemmettt but ~ C011tiD,\&C wi,h tlae. wodc: in spia of·esoiIation ill· the eosta 
of'the PrOject. ne ~  ~  tbcnfore U.ke to emphasise the need 
to ~ r ~. reports .a.n4. ~ . more 1'C8tisrical1Y . ta1dbJ into 
~  all 'rcJCvaD;t data ~ . fac.&om 80 tbat sublequeat misiofts and 
resultant escalations in costs could be obviated. 

(Point No. 1.39) (SI. No.4) 

AdiOa Tatea 

Obaervations of the Public Accounts ~  have been D9led for 
fut., piclance. It is; however, mentiOned that accQrding to proc:editres 
laid do .. by Ministry of FialIIMe no escalation in COlt during the pCiod 
of : ~ of the projeq is to be taken in the estimated cOJt of. tbe 
project at the time of sanction. Ouly contingency expenditure of three 
per cent is allowed for unforeseen items. 'Iberefore, in case ~ r  is esca-
lation in prices of cquipments and construction materials and also towards 
wage increase in the cost of project,. over the estimated cost of the timeI 
sanctioning will be unavoidable. 

IMinistry of Energy (Department of Power) O.M. No. 49/13/82107/AS 
dated 29 September. 1982]. 

,. 
What is most disturbing is that the time and cost overruns has not been 

a peculiar feature in Badarpur 1'herIP,l Power Station but iG a common 
feature of the power projects taken in h9,lld since independen,ce. This is 
home out from the fact that when daring evidence, the Committee ~ r  

10 know if there W8S a single power project-hyde] or r l~ l  
siMe illdopendeuce within the approved estimates and stipulated 'target 
date the representative of the Department of Power faDed to cite a smgle 
sueb case 'and admitted tha! 'it has been our unfortunate 6xperience that 
·time and cost over-ruot are there on the projects' and that order of esca-
lation had also been a high order. 

[(Point No. 1.40) (Sl. No.5)] 

This Ministry is also concerned about the time over run an.d ~  O'VOf 

run of r j~ Construction of a Project is ~. r ~  ef.fort by ~ 
ment suppliers, clvi.1 contractors 8l1d .. eftective r ~ ~ .. .'; P"' 
~ by any of the agency has r ~ effect in aclJ1c.Yl,Ilg comnnSS1OD1Ilr; 
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,of the project on schedule. To achieve ,this coordinated effort, Construc-
tion Monitoring Cells have been created in the Central Electricity Autbo--
rity who has evolved a time frame to place orders for various auxiliary 
equipment and commence various civil works. Based on these 1l0tmS, the 
monitoring of the projects is done in Central Electricity Authority. The 
sbortcomings are brought to the notice at various levels in order to arre!t 
"'the delays and achieve the commissioDing of the projects as per schedule. 
"Regular review meetings are ~  by the Central Electricity Autbori:y 
with State Electricity Boards, Bharat Heavy Electricals Limited, Instru-
mentation Limited, Kota and other suppJiers so that inputs from project 
side and suppJy of equipment are ensured for achieving the targc:tted dates 
of commissioning. Guidelines have also been issued to SEBG to improve 
'1he project management system. This system of monitoring has borught 
down the average gestation period of thermal projects from 60 months in 
1978 .. 19 to 54 months in 1981-82. Singrauli Unit-I as commissioned inI 
48 months according to schedule and Badarpur Unit-5 was commissioned 
in 45 months. Efforts to reduce the average gestation period further are 

continuing. 

In case of hydro projects. there are a number of metors like geo-
logical ocnditions and complex civil works, which have bearing on ~ 

pletion of projects. Efforts are being made to reduce the construction period. 
Another factor which has bearing on completion of the project according 
to schedule is availability of adequate funds to meet the targetted date of 
oommissioning of the projects in the State Sector. Raising of adequate 

funds is put'ely a matter for the States to mobilise their resources, on which 
this Msnistry bas no control. 

So far as coSt over run is concerned, present procedures laid down by 

"Ministry of Finance, do not allow element ot escalation to be included in 
tbe estimeted cost of the Project at the time of sanction. Only contingency 
'expenditure of 3 per cent is anowed for uJ,lforeseen items. Therefore, in 
case there is escalation in the prices of equipment, construction materials 
nnd increase in wages, the cost of the project would naturally increase 

-over the estimated cost. 

"{Ministry of Energy (Department of Power) O.M. No .. 49/13/82/07/AS 

dated 29 September, 1982] . 

. ,., 
'The Committee note that in none df the Five-Year ,!Plans, ,the, r ~ 

--of athiCving additi()nal generating capacity has beenfuiftUdl. WhUe 'the 
'!IiihortfaIl in the Fust Five-Year Plan was 154 per cent and in the second 
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aDd third plans the same was 35.7 per cent and. 33 per cent .' ~ l r 
,the shortfall was as' high as SO.2per cent in Fourth Plan. The shortfall 
w.,18 .4 per cent.: in the Fifth Plan period. Such ,shortfall is continuiq-, 
in the Sixth Plan also as is evideitt from the fact that during 1980-81 
against a target of 2,687 MW in generating capacity only 1643 MW' 
capacity  was cooimissioned and 180 MW rolled showing a slippage of 
38.9 per cent. Even in 1981-82, against a target of 3,212 MW onJy' 
2,300 \fW is expected to be. added even accordina to the most optimis--
no esWtrmtes. This is a clear failure' of planning process and present 5YS-
temof ~ r  of projects. 

• 
[(Point No 1.41) (Sl. No. 6)1 • 

AdioD T __ 

It it true that there have been shortfells in the echievement of targets· 
of eommiasioning additional generating capadty during various ,. years. 
~  in the commissioning of Power Projects occurs because of oDe or 
more "" the foll0W\DI reasons: ' 

(a) Delay in land acquisition, which has become slightly r ~ 

vated because of Forest Conservation Act (1980). 
{b) Inadequate site investigation. 
(c) Delay in ftnalisation of engineering specifications for the pro-

jects. 

(d) Delay in placement of orders for l~ equspment/a.ward.: 
of <:ontracts. 

(e) l~  in civil works. 
(f) Shortage of key construction material . 
. (g) Delay in supply of equipment by various suppliefS ... 
(h) Lack of smooth flow of funds to the SEB's. 
0) Unhappy industrial relations. 

However, the Govemment is seized of the matter and various steps 
have been taken to minimise/avoid l ~ These stops and the results 
that have ·,been achieved are ~  in the replies to the points 1.42' 
and 1.43. 

[Ministry of Energy (Department of Power) O.M. No. 49/13/82/07/AS 
dated 29 September, ~  

Recommndatioa 

The CommIttee have no doubt that this failure to commission power-
projects as per ,target date is one of the factors responsible for tho-
preaent ppwer crisis,' in the country which is a serious bottleneck in eco-
nomic development. AccoRiing to calculations of the Deptt. of Power one-
Jear's delay in commissioning 1 MW of power results in a 1088 of Rs. 
·:1.18 orores to the economy. Thus the colossal loss to· the COURtlY as .. 
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result of these slippages can well be imagined. There is a. tendency aO 
the part of the Ministries and the executing agencies conoerned to blame, 
each other for such slippage. The Committee strongly feel that this state-
of affairs should not be allowed to continue any longer and some firo 
and effective measures should be taken to overcome such deficiencies. 

The Committee need hardly point out that it is proposed to add' 
19,666 MW of generating capacity during the Sixth Five-Year Plan period' 
whic1-ia by all reckoning a challenging task and requires sustaiDect 
eftons by all concerned end close monitoring. The Committee, therefore, 
recommend that ,Government should appoint a Monitoring Agency conaist-
ing amongst others representatives of the Department of Power/Central 
Electricity Authority, Deptt. of Heavy Industry /BHEL & ILK, PJaliDing 
Commission, Ministry of Finance and Railways to monitor the progress 
of power projeds in the country on a continuous basis and to initiate 
corrective  measures «t the earliest in implementation of power proJlCII. 

(Points No-'1. 1.42 and 1.43) (Sl. No. 57.8), 

Action Taken 

In order to speed up the completion of the various power prof __ 
various steps have been taken up by the Government. With a view • 
remOVe bottlenecks, the monitoring of the projects has been consideablr 
stepped up. Construction monitoring directorates have been set up hi a.-
Central Electricity Authority to closely monitor the various activitiei of' 
the projects. Coordination and review meetings are regularly held in the-
C . E. A. with the Projects authorities, equipment suppliers end manufaO-
turers, construction agencies etc. A close watch is kept on all constr9.iats: 
for corrective action. CEA's senior officers visit project siteS and take up:' 
the matter with the appropriate authorities for removing the bottlenecks. 
Review meetings are also l~ in the 'Department of Power for approprlate-

action with the State Governments as well as at the level of the Unioa-
Government. Meetings with the Power Ministers of States are also ~ 

by the Minister of Energy at which the commissioning of ongoing powet'" 
projects are reviewed for taking remedial action. Quarterly review meet .. : 

ings are also held by Planning Commission. { 

2. For improving the management at the projects level, detailed ~ 
lines have been issued to the State Electricity Boards in July, 1980. These' 
guir:leUales inter alia included various networks, end formats for keeping alt 
the aCtivities of the projects under a close watch. 

3. For effective coordination and timely receipt. of equipments Incl 
materiala 8Dd foraVailabiUty of the required inputs from the,project. autho-
ritiest a system of. harmonograms has been introduced from this yeaG... 
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The, ~~  ~  prograbune will be coordinated by the project 
..authontles according to these harmonogram. 

4. A high level Committee has been set up under the Olairmanship of 
:secretary, Deptt. of Power to provide systematic feed back to BHEL on 

~  ~ r  based on the working of 200/210 MW units already 
ID .0PffatJon. 

S. Through monitoring of the projects the gestation periOd of the ther-
mal projects has come down from 70 months in the yeciT 1974-75 to S2 
'months in the year 1978-79. In the Central sector. NTPC a Public sec-
tor undertaking has been able to achieve the commissioning of first ther-
;mal unit in a record pe,riod of 48 months at a new site. 
6. Latterly, lack of smooth flow of funds to State Electricity Boards 

is emerging as a mejor factor contributing to delay in implementation of 
' r j ~. It has been repeatedly brought to the notice of State Govts. that 
they should ensure liquidity of the SEB's and see to it that the require-
:ment ot funds for projects is met. 

7. From the above, it would be seen that Centre is fully seized of 
1he pi ob}ems involvCd in commissioning of the projects and necessary 

Jiction ~I  being taken to see that the Commissioning of. power projects 
j.e. eXredited. 

iMinistry of Energy (Department of Power) O.M. No. 49/13/82/07/AS 
dated 29 September, 1982]. 

Recommendation 
r, " '," 

The Committee are concerned to note that the performance of the 
'Baoorpur Thermal Power Station has not been satisfactory as is evident 
from the fact that the plant load factory (percentage of utilisation) was 
<only 33 per cent in 1978-79, 34 per cent in 1979-80 and"46 per cent 
in 1980-81. Even in the ~ of Stage-I Unit which were commissioned 

'by the year 1975, the plant load factor had been only 33.62 per cent, 
·43·80 per cent and 52.80 per cent, during the years 1977-78, 1978-79 
and 1979-80 r ~ l . Thus, the plant load factor has been much less 
-than the ideal level of performance fixed at 60 per cent and also the 
level of utilisation achieved in a number of power stations in private sec· 
tor as we]) tiS in other States like Ma}1arashtra and Gujarat. The Com-
-mittee 'vould like to point out that Badarpur Thermal Power Station, is 
·the first regional Thc,rmal Power Station, set up in the Central Sector 
an'd since a number of power stations 8fe now being· set up in the Central 
'Sector, Badarpur Thermal Power Station should function '8S a model of 
efficiency. The Committee therefore expect that the performance, of the 
Badarpur :rhcnDat POWer Station will be kept under constant watch and 
cOtteCtive measUl'Cs taken to achieve utilisation levef df adeast 60 per .CCl\t 
~ factor. 

iii 
(Point No.2. 17) (Sl. No. 10) 
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Aetloa Takea II 

ThlsMmistry fully shares tbevicws of .the Committee that ~ r r
Thermal ·POWer ~ l  be made model of efficiency andincreaao 
its Plant load factor to 60 per cent. The performance of Badatput Thermal:: 
Power Station is regularly reviewed by the Miilisterof State for E ~ 

The . factors which contributed to the poor performance of varioUs \IOtts 
in the pest have . been identified. A number of modifications ha'c 
already been carried OUt and some are under implementation. All possible 
efforts are being made to increase the Plant Load Factor. . 

[Ministry of Energy (Department of Power) O.M. No. 49/13/82/07/1S-
dated 29 September. ~ 

RecollllDelldatioD 

In this connection, the Committee' would like to express their seriou'J. 
concern at the low capacity utilisation in all the thermal power stations in 
tbecountry as a whole. The Plant load factor of thermal power stations 
in the country which was 56 per cent in 1976-77 has been showing a. 
deteriorating trend and the same declined to 45.4 per cent in 1979-80, 
and 44.9 per cent" between April and Novembrr, 1981. . The Committee-
have no doUbt that if this trend of deterioration in the capacity utilisation 
in the power plants is not reversed, the country will continue to suflerfrom 
chronic shortage of ppwer even after adding the targetted capacity of 
19.666 MW in the Sixth Plan. The Committee would like to emphasl!e 
that a detailtd methodology to maximise power generation in the country 
should be worked out and foUow up action taken eXpeditiously so that 
the utilisation of the power stations in. the cOuntry reaches the optimum' 
level of performance of 60 per cent as prescribed by tlte Central Electricity 
Au,thority. (Point No. 2.18) (St No. 11). 

Action Taken 

Various steps being taken to ~j  the generation and improve 
plant load factor are indicated below:-

FIJT stabilisation of 200/210 MW Units, action plans have already 
been drawn for all the units commissioned up to March, 1981 betweel1l 
CEA, BHEL, ILK and respective State Electrcity Boards. Major modifi-
cation/rectification jobs identified during the action plans have been. at!end-
ed. Action plans have also ~ drawn up. fClf the newly commlsslooed 
units. like Badarpur-S, Nasik-5 end Sin.grauti-l Action plans ~r the .re-
maining units will be drawn after their coal firing for substnntlal penq<i 
and also the problemS .orne ~ the surface. Monitoring of the action plans. 
drawn earlier is being done regularly. 



16 

. J\S '8 lfesult, there has been improvement in the pcdormao.ce of tho 
~. The P.L.F. of 200/210 MW Units during the years 1979-80, 
.1980-81, 1981-82 and 1982-83 (April-July 1982) are 24.7 per ~  
.~. r cent, 42.2 per cent end 57.8 per cent respectively (for units com-
aisBioned up to March, 1981). 

2. In case of 110 MW units, the P.L.F. level is proposed to be 
increased by identifying the modifications necessary in the equipment to 
burn inferior quality of coal and give full output. A cOmbined team ot 

CEA, BHEL, ILK and the concerned Boards has visited all the stations 
-and drawn time bound action plans for identifying aD,d rectifying the 
-problems of 110 MW Units. The position of the action plans is beina 
reviewed regularly by them. 

The team will also visit all the stations having 12Q MW units to identify 
'the modifications required for improving the generation. Gandbioagar 
"Thermal Power Station has already been visited and action plan has been 
drawn. 

3. Efforts are being made to ensure that the units are taken for over-
baul when due and reducina the down time by identifying and eliminating 
'the causes prolonging the overhaul. 

4. The Roving Monitoring teams of CEA visited Thermal Power 
"Stations to identify problems responsible for poor performance and on tho 
:basis of the reports of these teams, betterment/renovation programmes tor 
:cestoration of the capacity of the units is being drawn up. 

5. A task force comprising representatives of CEA, Deptt. of Coal, 
'Railways and the <:olleries bas been constituted to study the coal problems 
.of the station. The team will visit various power stations and colleries to 
'identify the measures required to solve the coal problems of the stations. 
1he team bas already visited Nasik, Bhusawal and 1C0radi Thermal Power 
Stations for the purpose. 

6. Removal ,of equipment dificiencies for coming units which are 
aspoosible for about 80 per cent of the present unscheduled outages by 

dle following: 

:(a) quality control during manufacture of the equipment. Most 
) of the deficiencies are due to lack of qUality control at manu· 
, ".... facturing stage. The suppliers of main equipments have 

agreed to give bighest priority to the quality control during 
... manufacture. They bave already strengthened the quality 
... . control teams in the shops. • 

n -.(b) Quality contrOl dw;i.ng erection/commissioning. 
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(c) Boards havc been asked . to make suitable budget provisiOns 
for spares for 1982-83 and 1983-84 baaed on the anticipa=:t 
requirement of spares 80 thatdeley in ordering of spares 
due to mortage of funds is ~ . 

(d ) For imparted equipments of 62.5 MW sets from GE, USA and 
50 & 100 MW Units from USSR. a pool of insuraDCe spares 
has been created for a value of RI. 150 million. Member 
of the States have been able to draw insurance spares from the 
pool at short notice. 

(e) Similar to one of imported sparse, a proposal is being worked 
out to make a pool" of insurance spares for indigenous equip-
ment supplied by BHEL. Th.e pool would stock: insurance 
spares like H.P., I.P. and L.P. roters, stator bars, alternator 
rotor and blades etc. The estimated requirement of this 
pool is about Rs. 400 million. Whcn established, this wru 
help in making available high cost, dong delivery spare parts 
to the various constituent members at a short notice. Various 

~ , ' . ,. ~ . steps have been taken to ensure the quality control ~  the 

erection/commissioning such as.-

(i) Provision' of erection manuals well in advance. 

(ii) Creation of quality assurance group by power stations. 

(iii) Trial of all auxiliaries such as ClIP, ash handling etc. before 
commissioning of units. 

7. Improvement in supply of spares: 

The proper and timely supply of spares is very vital for improving l~ 

."erformance .of the Thermal Power stations by reducing the outages/down 
times. In order to ensure the supply of spares, venous steps have been 

~ . -\,1_, 
(a) Boards have been advised to place orders for initial spares 
for three years, consumption at the time of ordering for maiD 
plant. 

(b) BHEL has made time bOund programme for clearing the 
previous orders. 

8. Ministry of-Energy has requisitioned the servicesl of two eminent 
-engineers of the country having wide expertise in the operation and main-
tenance of thermal power statiODl. These engineers visit the statiODJ 
having problems, discuss the operating problems and give on the spot 
"SUgpstions for remedial steps. ~ 



9. StajJ training 

.Virioua stcp& have been taken to train the pel'lODnel for operation an4 
mamtenance of stations. P ~r Engineer Training Society has started 
various training programmes. for power station personnel at all levels. 
Some of the State Electricity Boards are planning to set up new centre'!/ 
institutes or expand the existing one in the coming years. NTPC is alsO' 
setting up a training institute in each of their Super Thermal Power· 
StatiO'n. 

[Ministry of Energy (Department of Power) O.M. No. 49/13/07/ AS, 
dated 29 September, 1982.} 

I 
RecellUlleBllation 

The Committee are constrained to observe that not only the utilisation 
of capacity in the Badarpur Thermal Power Station is unsatisfactory but 
the generation of power is also highly uncertain as is evident from the fact 
that there were as many as 108,  199, 260 and 173trippings in the power 
station dwing 1977-78,  1978-79, 1979-80 and 1980-81 respectively. As 

a reswt of these trippings, large areas of the capital and neighbouring StattS-
were 'plunged into darkness disrupting economic activity. The Committee 
cannot but express their deep concern at this large number of trippings. 
Since the reasons for these trippings have already been identified as given 
in the statements fumished to the Committee, concrete measures should 
be taken to do away with the trippings. The ~~ be inform-
. cd of the action taken in tli1s regard at an early date. Point No. 2.19)' 
(S. No. 12) 

Action taken 

(a) The maximum number of trippings were due to the boiler dnlm 
water level exceeding the permissible limit. Due to the excessive erosion 
in the valve seating of tbe feed water regulation valves, feed water flow to 
the boiler could not be regulated, especially at low loods, so that the drum 
water level used to rise beyond the trippings value. The main feed water 
regulating valve in Unit-I, II & III bas been replaced with repaired valves 
so that there is good regulatjon at all loads, 

(b) In Stage-I units due to failure of supply to the Instruments, the 
drum level instruments through which the protection is connected, faD back 
to zero thus trippings the unit on 'drum water level too low' protection. To 
obviate this diffiCulty an inverter has, been imtalled which wUl supply 
pOwer' to some selected instruments including the drum level instruments. 

m' case of failure of' the regular supply. 
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(c) Another frcquentreason for unit tripping was due to tripping of" 

both the tlIDIling boiler feed pumps on low discharge pressure. The sett-
ing for the boiler feed pump to trip on low discharge pressure.was .140 kg./ 
Cmt. The setting has been lowered to 120 kg/Cm2. This provided more 
margin of pressure drop and therefore a little {Bore time for the operator to 
reduce the feed water flow and keep. the pressure above the tripping value. 

(d) In stage-II a time delay of 10 seconds has been introduced for the 
boiler trip when the drum' water level goes down below the permissible! 
limits. This will avoid unit tripping when there is tran'3ientdrop of 
drum water level which normally occurs when there is a sudden disturbance 
in fnmace draft. 

( e) Similarly a time delay of 15 seconds bas been introduced for the 
trippIng of the boiler feel pump on high discharged flow in Unit-IV. 

(f) Two major causes of tripping of Unit-IV are 'furnace pressure 
abnormal' and 'loss of flame', Due to mal operation of the Bame moni-
toring system, boiler trips even though the flame in the furnace is alright. 

The flame scannQIS are periodically cleaned & checked for their healthiness. 

(g) For avoiding trippings due to furnace pressure abnormal protection 

several improVements have been done. 

(h) Another cause for tripping of the unit is 'condenser vacuum too 
low'. For improving the condenser vacuum following measures have been 

taken:-

(i) Whenever the unit is under shutdown for sufficiently long dura-
tion ~ tightness of the vacuum system is checked thoroughly 
by filling water in the vacuum system upto the neck of the 
condenser and the leakages are detected and 'attended to. 

(ii) A high pressure jet pump has been procured for effective 
cleaning of the condenser tubes. 

(iii) An additional gauge has been provided to help the operator to 
monitor the gland steam pra3sure at the time of change ?ver of 
gland from 11 ata auxiliary bus to dearator and vice versa. 

. . 
(iv) For easy and effective prevention of debris coming along the 

cooling water and pluging the condenser tubes, proposal to 
install travelling screens in thc cooling water. intake channel 

is under consideration. 

(v) All occurrences of unit triping are analysed systematically andr 
the exact cause of tripping discU6sed and remedial meastrres 

l 
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efe taken for better' operating practice and improvement in tU 
operatiOD of systems. 

(Ministry of Energy (Department 0{ Power) O.M. No. 49/13{ 
.1 ..... , 07/ AS dated 29 September, 1982] 

The Committee note that the overhauling and ~  of the 

''Plant and Equipment at the Badarpur Thermal Power Station has not been 
-carried out as per prescribed time schedule. They have no dOubt that this 
,delay bas contributed to the frequent trippings in the power StatiOll and 

-reduced generation. The committee would like to point out that the post-
ponement of overhau'ling of equipment to meet immediate demand is a 
shortsighted policy as it may caUGe serious damage to equipment resulting 
·in colsure of power station for long periods und higber forced outages. 
They, therefore, recommend that in future the authorities of the power 

station should adhere to the scheduled dates of overhauling and mainte-
;'nance. (Point 2.20) (Sl. No. 13) 

Normally the maintenance and overhauling of generating units is done 
-as per schedtrled dates. These dates are drawn up by Regional Electricity 
-:."oards in such a way that ~  genetating capacity is available to 

"meet the demand. Only in exceptional drcumstances when there are 
many forced outages in a System. the scheduled dates are' postponed. Tn 
lome cas'es the advantages of forced outage is taken to carry out the main-
-tenance and overhauling of the unit ahead of schedule. 

[Ministry of Energy (Department of Power) O.M. No. 49/13/8U071 
AS dated 29 September, 1982] 

RecomlDelldatioD 

The Committee note that a  T ~ of West German Experts had 
·wiled some Thermal Power Station in the country including Badarpur 
Thennal Power Station thrice viz., in 1977, 1979 and 1980-81· and the 
Team had made a number of recommendations to improve the performance 
of Badarpur Thermal Power Station. However, out of 276 recommenda-
-'five recommendations have been found unacceptable ud 77 recommenda-
fiVe recommendations have been ,fonnd unacceptable and 77 recommenda-

tions are yet to be implemented. On 13 recommendations further eommems 
of the Team are awaited. The Committee would like to be informed of 
the specific action taken on the recommendations of the Team which hal'c 

been accepted. (Point No. 2.21) (st. No. 14). /I' 
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AdIoa Taba 

-,...,. 

77 recommendations of the Team of West German Experts were .~ 
to be, implemented on BTPS. Latest Position regarding specific actiom 
taken on the .recommendations are as given below:-

~~ .
4) .No. Briefdescription of recommendation Present status as on 21-8-1g8la 

c 

1 Seperate l r ~ ran. • Implemented. 

II IrutaUation of nOW'meten on each units to ImpJementro on Unit. I nu. will be ~  
. measure the consumption ofD.M. water on Unit II. &. III durins ovcrl:aau1UC· 

, CommiJsioning of circulatinr water boot· It is implemented in Unit Ion experiIne.ntU 
ter pump with clarified watf'r suction. basi., jf found suc;celd'U) will be ·l~ 

plcmoQted on the other uniu dunnl 
overhaul. 

.. Instanation of new intercoD1l11U nieation Pr opmal if l ~  and under pro-
system £or Stage-I. curement action. Expected to be compo 

leted by end of December, 1982 • 

. 5 Regulated flow to bearing . ~  lines, of A leperate pump for gland nealiq ~ .  
ash pump, house, tomalDtam proper leal-a,h pump has been installed and It 'I 
ing pressure to avoid frequent damages undtt observation. 
ofgJands. 

6 Problem onoss of resin. jn cation C "D Reply of Ion Exchange is awaited. ~  
and mixed bed 'C' area to ba("i was to mort quantity of resins are bemS 
be increued by 5 times. topped up as and when require 

, D.M. Water consumption to:be within 7% Consumption of DM Water bas come 
down from 16% to 10' 5 % a: tlte 
Iteam and watcr leakage. are ~ 
attended at the earliest opportunity 
available. . 

8 Status for increasing the caJ'8city orne- ~  new tank of 600 ton capacit 
utralisation tank from lIGO MT' to soo ia under erection. E~  to be COIap 
~  leted by end DecembeJ, agSa 

t (a) Installation of r'otaJDC'ter 85 M' /hr Completed. 
inatead of65 W' fbr. 

(b) Specification for extra rotametcn re-Under implemention. 
red for Bow measurement in cationa 
quinew D.M. plant. 

to Shifting of chemical dozing pump. 

lIOn tcat procedure. as lunested by V.G.B. 
Experu. 

The scheme is finalised " material fa 
under procUrement action. . BKpected 
to be completed by July, Ig83. 

All i",:plemt"nted. 

fa PrOVision off our recirculation lines in the Corporate Engg. deptt. haa given the . com-
mIXed bed imtead of one at prescnt melltl &: new order is to be placecl. Wode 

expected to be completed by December 
Ig8., 

To use heating rniCt05COpe Cot better coal Procured &: shifted to a  " D DiVl!. 
aaalyaia. porate office. 
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SoNo. Brief delcription 0{ recommendation. . 

l.f Provision of On lint analyser recorder 
with alarm .yatem iD both the WT plant 
to c;hcck the leakage of silica from the 
onion & mb:cd bed. 

Present statUi as on 111-8-1 g811 

Order placed to Mis Kent Measut-f:" 
menta Ltd. U.K. )deter.ita 'Yet ttl be 
received at aite. Work expected to be-
completed by December, '1983 . 

• ~ Oommiuionilll of Thermal load control Still under trail. 
loop. 

16 Layout plan for p\:rma1R!nt lighting and 
hne. to be submitted by electrical dIVi-
lion. 

i7 ).{ellurement of OR content&: tempera· 
ture il) lIue IU. 

18 Commi •• iorung cr thermvccupJl.'s (or me-
.urement of8uperheater metal tempera-
ture. 

19 To put the operation of the lump pump 
on auto. 

ao Installation of conductivity &: dissolved 
oxygen meters in turbine hall. 

IU CommissioniD( otHydrogen purity meter 

Scheme it ~ . W~I r  1:1.'1 ,",01 k is 
being installed on !rai I l:a;iL )1, 'rj~l . 

under prOc;uI'eDlent action. Expected to 
be complete,d by De('..ember, 191!ll .. 

02 analyser has recently been receivfd 
&. now it is under eracHen byM/s 
BHEL. Flue gas thermocouples yet . 
to be tOed. frem I.L.K. Expected to 
be completed by Dec., 196". 

Commissioned for trnlt I. will be. ~ l ·' 

ed in Unit Il & IU d\ll'irg n,,-ell.iadiI g 
Work expected to be completed by 
December, 19811. 

Vertical ,umps pumps of Unit I/lI/flI 
put on auto. 

Under installation of Unit. 1 
installed in Unit II & III 
o1ferhaulillg Work ('xpe-ctc.-d 
completed by Dec. 1983. 

Jhall be' 
during 
to be 

Under installation in Unit II will be 
installed in Unit II & III in due course 
Worl&: expected to be completed by 
Dec., 1983. '.,. 

~ Il Commg. or coal sampler including primary Tried t wicr btrt not fourd ('l '~~r l. Sf me 
&: secondary cutter provided at tbe head modificatioru are being worked out. Work 
puUy of conveyor of ':lA/RD. expected to ~  completed by Dec. 1983 

2' . The problem offoundation & mimatchiJig Done C'n Unit II & on(' mill (>f l:nit III 
af,ea! bo!CC. lwle.R.emaining will be donc during over-

haul of Wlit II & Ill. 

.124 To get motor operatrd troll"('5 with prop-
er cradel fixture$ for the transportation 
of hydrogen cylinder to the charging 
points. I 

25 Procurement of new machines ati recomm· 
ended .by VGB team. 

a6 Jobs to be carried Ollt in the workabop. 

117 The locatjon for establishing a fabrication 
shopwhere burnen, superheater" tubes 
bends & lItherfabritationjobswiU be 
taken up. 

,,8 Sta.tusoCprOcurement ofliilverlined valves 
fur chlorination plant. 

Tr!'lly l'a8 bcen pl.{'(\lT((\ ar.d h work'l'lg 
lr ~L . 

Hydrat:ulir r '~ & bjr,dirg r l( ~ have 
been procured & other mf<chiJ es as 
suggested by VGB ha"e been' order('d. 
Expected to be complected by Der., 
1983. 

I l . ~ . 

Implemented. 

ImpkmeJltf'd. 
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'S.No. Brief detcripUon ofrecommt"ndation Prelent ltatUi U on IU-a..Ig8Q. 

119 Availilbility ~ r  for the emergent Implemented. 
job8to be manufactured in worbhop. 

SO' Air mixing arr8JllCmcnts for neturaliaatj- Implemented. 
on pit as per the recommendation of 
VGB. 

31 To modify the housinr in the vearing of Done on Unit I will be doue on UnlJ 
the cam shaft to avoid ingress of dUllt io II &: III during overhaul •• 
the vearings on Unit -I/ll/III. 

3\1 Shifting of recireulation Une ror C.R.W. Implemented. 
Pump further 50 mts. down .tream. 

33 The quality and time required for repair Furth'er dillCWlsionsare neceaaary to find 
CADnot be ensured for the II rcaJons the fC&8ibility of curtailing cooling 
given in page-go. time or furnace. 

34 Present ignition system should be replaced As per the rennovation programme 
thiajob was to be completed by'Mls 
BHEL. 

95 Pipes of fuel recirculation pump' going 
to blU'oer should be entirely over-
hauled 

36 ~  bet, CGUect,ing electrode is relatively 
hrge. Please refer VGB report March, 
April, 1977 

Yet to be implemenkd. Rt"cil'C\11ation 
line UpLO bumtr i. not con.idered 
reaaible In the' pres!."nt arrangem!."nt 
.. it need a redesign of the existing 
sYlteme. 

Yet to be implemented. This envisages 
changein design which I. not feasible 
now. However unifonnity of _pacings 
is beingenlured. 

37 (i) Diameter oftnf', babitted portion of the Yet to be imp lemented This is Dot 
bl".aring should b!" kept 8m ~Il r thaD the persistant .probkm &. eltist& on Unit 
diameter of the collar. only anel will be diacuased with BHEL. 

(ii) Oil gl'ceves should be enlarged by Onlyonefhilureba.concured L'ofat'. 
mini 1 rnm widclaw ~  them 
in order to Secure sufficient flow 0 r 
oil. 

S8 (i) PR& D capa.city i. not optimum Yet to be implemented. Case bad beea 
'rhe flow i. go tonfbr. instead of 100 talIien up with CE. 
ton m·. 

'(ii) Pr ~ l '  on injection water f. QO bar 
Instead of II bat. 

(iii) Non·return Rap valve is not control-
lable. 

(iv) Inslllation needs urgent attention. 

(v) By-pasl station is recormnended which 
'I able to blow off the steam tocondeuaer 
~l '  start up,,&: 'hut down. 

19 (i) The unprotC'!cted pOrtion of the , cable. Partly done. Work it ila propeu. 
should be covered properly. 
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' . ~ ~
8. Brief cicsaiption ofrecommcndationa 
No. 

PrCSfnt ItatUI as on l21·8·h 

(ll) Tie-in to the lenlor tran.ducer &. Lead coated f1C'xiblr UlC'jallic P!Ffl' 
aervomotor are \lIually led through are brmg usrd (0 SC'IH motor crl\'U 
.teel armoured conduit again.t mccha- It mrasuring ca bles to protert' 
nicalatraael from.mtchanical damage the higa 

temp. 

(iU) Plasdc bend Cor individual cable. Noted for compliance. 
c:anbc used. 

{lv, 1'hc fastening &. the alignmtnt o( Noted ac .uitable instruct iou gi,'en for 
the cable trays on the risin, ~ .. hould implemtn tat ion durin g r.c xl oVt"Jl:tul. 
be checked chaing maintenance -pro-

cramme· 
(v) The wten ing of the ateel armourd 
condition ia iDlUlBciezat & faulty repain 
ofthaeproteotioll conductil important 
durin, m-tc. 

• 
40' Analytical inatnlments may be repaired Action to proC'ure imported in atrumentl 

&: renewed in the plant is under process MIl ILK pac:bre 
deal of iDitrutlttnta accepted" they 
have been aikrd to supply the illltnJ-
menta. Work expt"cted to be completed 
by Dec., 1983. 

41 Dust ~  in SliC g:uwauuggn- Action initiated to proC'urt in,trUDU'nts". 
ted. Action is being takrn to imf!>Ort luitable 

instruments to measure Ifusi r ~ 

tion ill the gases siner such in.trumentl-
are not availablt in India. 

~ High actting speeds by pneumatic and The control syJtrm for 100 MW units 
hydraulic contro I of the dampen and ia based on elrctric srrvcdrivn. Pnewna-
w,lveI. tic and hydraulic controls have not 

been contemplated in the deaign stage. 
It is not possible to change over 
to &II ent ire Iy new system for the 100 
MW units. However. thia has heeD 
taken care of in the IUO MW unit. 
where illlfJOrtant controls lire pncuma--
tically/hy(lraulicaUy driven. 

45 F low meter from drum blow down WaI Oriice are to be installed. Expected ter 
I1II'PIted. be completed by December, 1983. 

oM Provision oftemperature'eJllonat thrust It hal brrn .grrcd in prircip1t ~  it ill. 
pad wu .ugated . not pos.ibie al confirmed by Mit. 

BHEL du.e to limit of .pare in the 
tbruat pads. 

45 The output .ipab of the trall.duct.r' of Individual matching being done ill 11 ~ 
the.ametype arcnotatandardiscd. lab. The transducer. used for 100 M 

W \lDit beinl to the earlier generation 
& voltace based. 
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S. Briefde.cription of recommendation. PreJrnt atatUI u on lu·8·flj 
No,' 

46 (a) Eraction of Rile PI path & P. O. Asdiscuucd with manufacturer It limita-
piping can be checked by application tion of.pace it iI Dot pouiblc to changr 
of ' inflow Tcc:b.niquc' and proper layout thc layout. 

(b) Oonlllmption oUuet oil can be redu-
ced at low load provided all :protective 
instruments are in good working condi-
tion. 

41 r r r ~r  Under It\l4ly with Oorporate Engineru·, 
for unit operation. including all measure- DiVmiOll of NTPC 
menU for controls, now senSOr. and 
tranadllcers lhould be in.taUrd because 
of their lonser life time and euier ad-
jUltment, caliberation &: rotc. 1hese 
newinstnllnentlShould have ¥tao.dardised 
out -p1olt signab. It should aI.Io be kept 
in View to have a pOIIibility to connect 
caliberating instruments on the meal-
uring painu. 

1(.8 The technical power ~ rr  process Out of the 6 10ClP cuggested by VGB 3 
hal interconnected ,}'Stem in it. 100111 of feed' water regWations, total' 
There fore at BIPS also the important air regulation., fumance vaccuum re-
controls Ihouldhaveinterconnectionl. guiations bavebun commissicr;(d nd 
'l'beavailablecontrolequipmentatthc for the reat we are trying and tbese 
mementis not suitable for this purpose. are under study of the Corporate 
We suggeat that atleast the foUow ing En". Division. Work expected to be 
oontrolloops should be provided with completed by Dec., 19B!!. 
modern electronic equipment. 

49 The gr id is directly and indirectly res- Oomments from C.E.A. &. NREB awaited.: 
ponsible for a large number 
of trippngs in BTPS, 
according to our system analysis report. 
A decision nwst be taltn:1 at an earliest 
regarding the air c,riteria. (e.g. under 
voltagel, under frequencies etc. etc.) 
which shall separate the unit from 
the grid but can operate ftll'ther for 
station lupply. This measure will 
aafelJU&l'd against 10" of damages in the 
station &. will tave time &. energy. 
The fWfilm.ent ofthi. point cannot be 
lreaiaed by in.tallation of few relays 
ollly, but need implementation of 
other OODDoctcd measure" 

50 D.M. Water storace tank To be implemented. Work expected to· 
be completed by December, IgBS· 

51 NeQlerU.tiOIl pit 

~ Tube&ilurl 

Comment. alol11 with drawings are 
aw.ited from OEA. Work to bet 
completed by Dec.. 83. 

• To be implemented. Work exeectect'-
to be completed by Dec., 1963. ______________________________________________ ~ __ --__ ----------.J 
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81. Bdef l ~  of recommendation 
No. 

59 Vibratoruh!Mtld be imtalled to remove 
tbecbokinp. , 

Preicilt atatus &I on !u-8·8a 

Partly done. Two ele(ltromapetc 
vibrator. arc "r_y iMtalled .. • 
mure arc heiDI inataUed. 

54 Willgear bous • Implemented on Unit I t(II be closle OIl 
Unit II ~ III dW'iq noxt O(H. 

55 Flame monitoring & assistance R&D or 
BHEL. 

56 Source ofingreu of air to.furnace: 

(a) Refractory & skin causing 

(b) Slag hopper c(Jnneetion pointa 'of 
down comers. 

57 ~I'  of sect blowcr on Unit II 

sa To ,coM!ui5Sian the exixtaing line far 
healilll' the nuin condensate in low 
pressure heater NO.4 by II-ata auxi· 
lliary team during not .tart up. 

T<) ~ ) ~ on L'P/H'P line by fire & 
screen pump. Fire line should be ex-
clu.ively u.cd for the fire fighting 
purpa,c. 

To be comp-toted with :BHBL. AlliataDoe 
from R&D Deptt. aW4litcd. BREI. 
un-willing. 

On Unit II completed. I&II duriGC 
o'lOrbaui. 

~ bl6WCrs are not in operation since 
cOll1miHioning of the unit from MI. 
BHEL, BHEL is not. wilJing 
to take up tbb job. This is abo 
covered ~ r ~  programme. 

BBEL cDllJu)tant i.e, CE at 'BHEL halfe 
not agreed to this proposal. 

HP ~  pump procured. 6· 6 KV moter 
is under procurement work expected 
to be completed by July, 1983. 

"....... . 

~ Optirnum utili-sation of top & pottom Not completed. BHEL association 
coal burners. required. Work ~  to be comple. 

ted by Dec., 811. 

'til ~ l  of express lab. near Unit IV Exprel5 lab. ha., been made will 
be  made avaiiable after six month 
after doing modification at alloca-
cation ~ r. 

'611 Statu, of . r ~ for mealuting InstrumeJlts al'e to be imported throush 
conductivity and cation exc:han:er Mis ILK. Work expected to be 

c()mpteted by July. 8S· 

63 Comminioning of total air control locp BHEL is not supplying tbe charactri ... 
for Unit I, II &: III ' tic curves for the, due ~  ,mich it .. 

not pQIISible to ~  tbe lame. 

Problem of the design o!regulating valves Enrr. pjlfjsion is processing this cue 
to be referred to Enn. Dlvn. of Cor po- Expected to be finalised by Dec.,8S-
rate office. ' 

65 Imtallation of flow meter. on each unit Material rec.d cc;mpJeted on Unit n 
to mea.ure the consumption of D.M. and will be taken on Unit II 'A; \¥ill 
Water. ' be taken on Unit II &; III in next O{H 

To provide recorder for the measuretnent 
of' .metal temp. f'or top & bottom on· 
bojkr drqm turbine to feilitate quick 
apprailal of the difFerence of temp. for 
neotlMl'y r~  meuurea. 

Recorder awaited 'rom ILK can b4t 
attended durilll' O/R or 'Unitt. 
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.: ~ 

The Committee noted that studies in regard· to washing of coal 
being . u.ndertaken. While r~  washing of coal will lead to ~~ 
crease ~ costs the ComIDlttee . feel that the ultimate increase in power 
generation would more than off-set .any such increase in cost. The Com-
mittee recommend that the matter may be examined and a decision in 
regard to desirability of washing of coal before supply to pOwer stati.ons 
be token expeditiously. (Point 4.16) (SC. No .. 19). 

Action Taken 

The problem of beneficiation of coal supplies to power Stations has 

bccndiscussed in many forums. It was also discussed in a national 
forum held in 1978 when a general consensus emerged that in tuture 
power coal shoUld be beneficiated to improve equality. The various 
implications ·of doing so were examined by Coal India Li.mited (Central 
Mine Planning & 'Design Institute Liinited). The study revealed that the 
optimum level of ash content in the beneficiated coal could be accepted 
at around 35 per ccntplus 2 percent ash as a matter of policy. At pres-
ent c.oal supplied to Power Stations is not wasbed.Theboners of·Power 
~  are now designed to use coal with about 35 per eent ash coal. 

At preaent tI!e'Pro;ect 'Reports prepared for Setting up of l r~

tion plants atBina' md Jbingurdah are being proceSsed for obtaining ap-
proYal ef (Government. The&eclXOjects are forbtlneficiation of coal frOm Sing-
rauJj ·CoaJfickb wbel'e ,coal contains high ash and mechanised mining 
'Oftbick Jelllll hu!tberdeteriorates the quality. The propoSed 'Bina and 
Jhitlgurdah coal ~  plants will produce coel at 35 per cent 
pl.s2 per cent ash andwllibe supplied to Thennal Power Stations in 
Western Bqion and U;P. respectively. Another Coal project is ·ht?iilg 
piauned at Bharatpur (Orissa) for 51lpplyil'tg quality coal to· captive power 

plants of NALCO. 

While considering the investment proposal in Bina and Jhingurdah 
Coal preparation; plants· Public Investment Board desired a thorough· ex-
amination of the economicR of washing of non-coking of coal by an Inter-
ministerial Group with A ~  Secretary (Coal) as Chairman. After 
detailed discussions the Group recommended that there would not be 
'any ~ r l decision on washing of non-coking coal .but dIe n'tllts and 
demerits of each proposal wilJ be con..,iderfOd seplUately nod oonsumers 
Rhould P'ly the increase price for washed ~  So to m.eet the cost ot 

~~ and loss in rejects. Tn the case of Bma aod Jhmgurdah· t!te con-
r~  Electricity Boards l~ <\greed to this in principle and the JllSue of 

~ r  -of tlle beneficiation is UDder negotiation. . 
[Mi.ilit;trv of 'Energy (Departmel'lt flf Power ~ . No. 49{13f821JY1/AS 

. dated 13 November, 1982]. 
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Recom ......... 

POINT No.4. 17: It has been brought to the notice of the Committee. 
that although for supply of coal, Bedarpur Thermal Power Station is liD. 
ked to Jbaria coal mines, a lot of coal from other coal mines is being diver-
ted to Badarpur Thermal Power Station. This has adversely affected the 
performance of the Power Station as this coal is not suitable for the equip-
ment installed at Badarpur. What is a matter of concern is that the percen-
tage of such diverted coal is on the increase. While the percentage of such 
diverted coal ~  28.83 per cent in 1979-80, the same increased to 30.58 
per cent in 1980-81 and was QS high as 41.19 per cent between April-
August, 1981. This is a matter of deep concern. When the position reprd-
ing supply of coal to various power Stations is stated to be improving, the 
Committee fail to  understand why it should be necessary to supply coal 
to Badarpur Thermal Power Station from the coal mines to which it is not 
linked. The Committee recommend that this molter should be looked mto 
and corrective measures taken urgently. (Point 4.17) (S1. No. 20) 

Action Taken 

Diversions are being done occasionally. The reasons for such diversioni 
are either inadequate offer of coaJ, or unsatisfactory release of coal wagons 
by a power station, or refusal by a power station to ,ccept rakes consigned 
to it on grounds of poor quality or for difficulties in rail movement arising 
out of unforeseen circumstances like breaches, accidents ~  

On account of one or more of these reasons, a total number of 67 
rakes during April '81 to March '82 meant for Badarpur Thennal Power 
Station were diverted to others. However, during the • same period,' 
103 rakes meant for others were diverted to Badarpur Thermal Power 
Stotion. The total number of rakes made over to Badarpur Thermal Power 
Station during 1981-82 were 666 rakes. The percentage of rakes diverted 
to Badarpur Thermal Power Station nom others comes to 15.5 per cent. 
It will be observed that the  the ~r  of rakes from Qthers to Badarpur 
Thermal Power Station has been brought down. Further, instructions have 
been issued to the leading Railways tOOt coal to Badarpur Thermal Power 
Station should be loaded only from the linked collieries. Northern Railway 
has also been advised not to divert Badarpur Thermal Power Station·s 
coal rakes to others. 

[Ministry of Energy (Department of Power) O.M. No. 49j13182ID7/AS 
dated 13 November, 1982]. 

Recommendations 

The Committee have been informed that. no interest is being charged 
by BTPS against their cutstanding. The Committee feel that as a Com-
mercial UndertakirJg, BTPS should charge interest on the outstandin", 
&omthe parties. It can be expected tbat the liability for payment of .... 
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terest in outstanding will prompt the concerned part:es to clear their duel 
in time." (Point 4.24) (SI. No. 22) 

AdioD TIIba 

We have since issued necessary instructions for charging interest @ 2 
per cent per month in case the payment of bill is delayed beyond one 
moDtb of the issue of the bill. The interest charges to be assessed and 
billed monthly. 

[Ministry of Energy (Department of Power'C.M. No. 49/13/82/D7/AS 

dated 29 September, 1982]. 

Reeollllllenclation 

The, Committee note that tenders for cooling tower pumps for the 
power Station were invited on 27th May, 1975 Mis Bharat Heavy EJec-
tricals Ltd. gave qutation for Rs. 18.11 1ekhs with a validity period of 
three months. However, the quotation of the firm could not be accepted as 
the height of cooling towers was not determined by that time. The tenders 
for cooling towers were invited later and were opened on 27th Sept. 1975. 
The result was that a revised offer of the firm for the same equipment for 
Rs. 19.44 mkhs was accepted resulting in an extra expenditure of Rs. ,1.41) 
lakhs (including excise duty and sales tax). Although this extra expendi-
ture was incurred the motors were not delivered within the agreed delivery 
period and when delivered were found to be defective. The performance of 
the motors has not yet stabilised. The Committee would like to express 
their concern at this situation. They would like to be informed of the rea-
sons for the delay in the supply of motors and far defective working and 
also the action taken. (Point No., 5.6) (S1. No. 23). 

Action Taken 

The reasons for delay in supply of motors are attributable to late receipt 
of raw material like copper and sub-assemblies like bearings, SC. Rings and 
bars and r~  by Mis. BHEL from their sub-suppliers, as well as labour 
unrest consisting, of tool down strike during July, L977 and another series 
of strikes, slow down etc. during December, 1977 and January, 1978 at 
the works of Mis BHEL, Bhopal. The delivery period as stipulated in the 
order was June, 1978 for first motor and July, 1978 for se.cand motor. 
This was subsequently compressed to December, 1977 by Mis. BHEL 
on request from the Project. The motors were actually supplied in July. 
1978 and October, 1978 respectively. An amount of Rs. 1.9 lakhs has been 
recovered from Mis BHEL as liquidated damages for delayed supply as 

per tenns of the contract. 

As regards the defects in the motors, Mis BHEL have fixed magnetic 
wedges on the motors for reducing the noise problems, to the permissible 
limit. How.ever, there has not been any significant improvement in this 

• 
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recant Mis BHEL are still making efforts ,to reduce the DO_ nuisance. 
An amount of Rs. 1.81 lakhs bes not been released to Mis BHEL ~ 
ing rectification of defects. 

[Mlaistryof Boergy (Department of Power) O.M. No. 49113!821D7lAS 
dafed 29 September, '1982]. 

Recommendation 

The Committee note tha't as per theProj<:ct Report of the Badarpur 
Thermal Power Station, the cost of generation of electricity Wtts estimated 
at 5.65 paise per unit. Even in the revised estimate the cost of genera· 
tion was estimated to be 12.17 paise per unit. However, the cost of 
generation was as high as 28. 54 paise per unit in 1979-80. This in· 
crease is stated to he mainly dUe to the increase in the prices of coal ond 
furnace oil and higher rate of consumption of coal and furnace oil. Tho 
Committee have, in an earlier chapter already stressed the need for im· 
proving the quality of coal supplied to the power station. TJi'ey hope that 
with the improvement in the quality of coal, the consumption of fUroocc 
oil will also Come down thus reduCing the cost of generation. The Com· 
mitteo would like that all efforts Should be made to redUce the cost' of 
.,aeration in tbeplant and for this· the . factors contributing to the escala-
tion in the cost of generation ~~ be identified and correctivemeasutCi 
should be urgently taken in· this regard. 

{Point No . .s,,19 (S!. No. 25)]. 

AdIaiB TKen 

1be actors contributing to the escalet,ion in the cost .of generation 
have been identified and following actions have been taken in the identified 
arcas:-

( a )MOIiitoriAg Cells have been set up to ensure supply of requir. 
ed q1laUtyof ·Coat; 

(b) Round the Clock 'mainteriance of pulveriSors bas been arranged; 
(c) In ,the roo MW wits. (1, U & III), to minimise outage .~ 

COIl burners 'due to loabges at bends and flanges, bends. With 
biesalt 'lining have'l>eCn used in the coal pipes and flanges 
of higher thickness have been used; 

(d) In the Unit IV (210 MW) also besaltlined bends in the pul. 
vmsed coal pipes are being installed; 

(c) Day to day oil consumption is very closely, ~ r  so that 
requisite action can be taken up 'ilt apprOpf1'8te time for re-
duci,ng the oU consumptiOn whereverpoll$ible. 

(M"HliStry of Energy (Departmeqt oCPower)O.M. . ~  t3182\D71AS 
. dated 13 November. 1982]. 
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.. ~.  ._--
SI. 
No. 

Brief riellCr iptioJl of recommendation Prelenl statu. ~ on l ll ~.~lI 

67 ProCl,LTcment of pending Rpa .. ~ from 'l-.1/s Illilruments Dlt'.tly received. 
I.L.K. 

611 Provision of changeable linen of air VGB commCnt! aWaited. 
burner. 

69 ~ ) l of the e)tiating fia.llgrs on GomPileted on Unit 11; Unit !All which 
P  C ~ ll ~ by (lIO mm) thick win be taken on next overhauli" •. 
~. .... 

70 In'ltallation of air nczzlein 1.». ~r~ It was.tried through one of boiler No. II 
of Unit 1.11 &: III. EP but it Wat not found IUc:ccuful. 

71 Ohar.cteristic r ~ (If forced draft fan 
to ~. with the help' of 8HZ ... 
Engineers. 

79. ,Procurement of spares for the r~r of 
PCfeeders hlHed' on the dillCUlisioni by' . 
Sr. EllA. P.ot AuxiUario. S.r. En •• 
BMD &: DM (Pis.). 

73 R.~ r  the ~  of 4isc:hargc: of 
clarified raw water pump to discharge 
side the D.S (THD) was to disCWis the 
matt'Cr with :D.M' (CiVil' B .P:~· . 

B~ is not IUJ?plyiDI the chuN::terjJtie 
l:UtYeS' ror the' aDd' they are l~  co-

r~ I  to. Rl' r~' tlWI CNII"0t at 
~ . .  . 

~ . . . l  reWNCf:l. 

A1 point No. sa has beeD impkmented. 
that is not required. 

7. R.egarding ofTer of Uls KSB for Acid Order p1aee<l. l;)elJvery of Ute ~r .l 
TranaferPump. ',. 11 ~ by end at 198* ' ' 

75 P '~  of burning of boiler fe,C'd punlp The pr.ohlem is still cxlstin,. nit! mo-
motor. dific:li.ion at luaeated by' '\fOB has 

, tried in, one. oftbo motor. I" walt not 
{oood .U<'CCSSf'uJ. 

76 To provide expander between 16 ata ~ II BHEL conaultant i.e. CEA & BImI. have 
t  I ata line to have uniform pressure. not agreed to this propoSAl. . 

77 To step charging of HP/LP line by fire 
and screen pump & to l ~  the 
scheme in case 80me change is required 
in the existing scileme. . 

A "eparate jack pump is heiDi prowrcd 
for this purpose. The ~ is with 
Corporate Engg. Division. This is 
expected to be completed ,by Dec., 
1983. 

(Ministry of Energy (Department of Power)O.M. No, 49'IS!o7JAS dated ~ . 
September ~) 

._-_.-~ . .. --.-.---. 

~ l r and Turbo-generator equipment for the Badarpur 'Ji'hormal 
~ Station-Stage-II was supplied by Mis. Bhart\t Heavy EleCtric:als 
Ltd. Altbough the equipmeJl1 was to be supplied by August/September. 
1976, the major supplies were completed by April. 1978 only. Dudag 
erection stage a number of defects ~  deficiencies were fOUAd. in the boilers 
and equipment and some of the equipments had to be sent back. to BHBL 
worksbop for m<Xlifkation and .r.ectitic:atioort of tbe defects whlie some 
detects were repaired at site with .tbe-result that' the unit could be put to 
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~ r l operation from March, 1980 only. The Committee cannot, 
but express their deep anguish at this. 

[Point No. 3.19. S1. No. IS] 

Action Takea 

Comments of the Committee have been noted. 

[Mini'3try of Energy (Department of Power) O.M. No. 49113182-D71AS 
dated 13 November, 1982]. 

Reeo_adatioa 

The ~  have taken note of the statements made by the repre-
sentative of tbe Ministry of Energy (Department of Power) before the 
Committee that 'ODe lesson which we have now learnt is that the desi81l 
which were prepared or considered suitable for use in a certain country 
require extensive adoption and modification when used in a different coun-
try' 'BDd that 'there is a feeling among the various customers-I include in 
~ the State Electricity Boards and P ~  the international quality 
control procedure of BHEL over the years was not adequate. 

The Committee have further taken note of the stQtement made by the 
representative of Department Heavy Industry that they have now entered 
into a foreign collaboration and the per(ormance 0 the new units l1ased 
on this coJlaboration is better. The committee would not like to make 
any detailed comment on the subject as the Committee on Public Under. 
takings is making a detailed examitration of BHEL. They, however, hope 
that the equipment supplied by the indigenous manufacturers to the power 
stations in future would be -free from all d!!fects and deficiencies so as to 
satisfy the tehcnical needs and requirements of the power stations.(Point 
No. 3.20) (Sl. No. 16). 

Actioa Taken 

B.H.E.L. have since strengthened their Quality Control and quality 
Assurance groups. The defects in their equipments have shown a down-
ward trend. 

C.B.A. has also prepared a model contract to be entered into by the 
SEBs/Organisations with BHEL for supply aud supervision of erection 
of boiler and TO equipment. This model contract has been circulated to 
all SEBs/ofganisations. The contract provides for quality Assurance 
check to be carried out by Purchasers at various stages of manufacture and 
erection of equipment. Such checks by the Purchasers will further supple-
ment the efforts made by BHEL to remove defects and deficiencies in 
the equipment. 

[Ministry of Energy ~  of Power) O.M. No. 49/ 
13182!D71AS dated 29 September, 1982] 
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, Reeo==adatloa 

The Committee note that r ~  programme in tho 
B'Ildarpur Thermal Power Station has suffered because of non-supply of 
spares by indigenous manufacturers viz. Mis. B.H.E.L. & I.L.K. It has 
also been brought to the notice of the Committee that some of the recom-
mendations of the West German Team of Experts could not be imple-
mented because the requisite ,spares were not availaple from the indigenous 
manufacturers. Prom the statement furnished by the Ministry of Energy 
(Department of Power), it is seen that out of 402 orckrs placed ~A  

Mis. B.H.E.L. between 1977 and 1981, only 231 orders were executi!. 
45 orders were partly executed and ] 26 orders were not executed . the 
position is still worse in respect of M!s. Instrumentation Ltd. Kota ~j l  
of 61 orders placed, only] 5 orders were executed 15 were partly ~  
and 31 orders were not executed till the end of  1981. Some ''Of'the 
orders placed as early as 1975 or 1976 are still pending. The Com-
mi'ltee fail to understand how the power stations can run efficiently 
if the requisite spares are not available in time. They would like to ex-
press their deep concern over such abnonnal delays in supply of spares 
and expect that prompt necessary action would be taken in this regard. 

(Point No. 4.9) (Sl. No. 17) 

AdiOD taken 

B.H.E.L. has now started giving more emphasis to the execution of 
orders for spare parts. Supply to spares has increased duri", the last 
three years. The output of spare parts during 1979-80, 1980-81, and 
1981-82 has been of the order of Rs. 50 crores, Rs. 65 crores and Rs. 101 
crores respectively. It Is expected that by March, 1983 supply of spares will 
be up-to-date. B.H.E.L. has also supplied drawings of low technology 
spare parts of SEBs to help them in getting such spare parts manufactured 

from other agencies. 

n.H.E.L. in consultation with C.E.A. have prepared a proposal for 
"spare parts management and inventory control system" which lras been 
circulated to all the Electricity Boards. Once this proposal is implemented 
by the SEBs, proper planning for procurement of spare parts will ensure 
availability at the time of maintenance and overhauling of the generating 
units. Further '3 scheme for stocking insurance spare parts is also tinder 

consideration. 

As far spare parts from I.L.K., they have also geared up. Price cata-
logues have been sent to all the SEBs to place the orders to ensure the 
availability in time. Their officers are visiting various Therrmll Power 

Stations for expediting placement of the orders. 

fMinistry of Energy (Department of Power) O.M. No. 491 13j821D71RS dated 
29 September, 1982]. 
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.... :  q IlIIidoti 

The Committce noted that one of the reasons for the poor pedor.:. 
mance at the. thermal power stations in the oountry is the supply of coal 
df poor ~ . The ~ l supplied has not only a excessively high ash 
content but It I ~ contaIns extraneous maiter like stones and shales wbIdl 
damages the equIpment and adversely affects the working of the power 
smtions. . 111e Committee regret to note that no solution to this problem 
has so far been found. They recommend that this problem should be 
tacTc1ed on a. priority baSi$ and for this purpose a package of measures 

l .~'~ ~ .. ~ r ~.  without delay. One such measure· could be to 
~ speclal Inspection Teams at the collieries to check the coal 'being 
l~: ,tt for the power stations and special staft be deployed to segregate 
A~~~~ matter from tho coal. Moreover, a time-bound progtamme 
'for'iMalling coal l~  in the opencast mines should' be undertaken so 
that. oversized cOal may not get mixed up. 

(point No. 4.15) (SI. No. 18) 

AdIoa THen 

Complaints from thermal power stations about the coal supplies to them 
generally relate to high ash percentage, the supply of oversize coal and the 
presence of extraneous matter in the coal supply. 

The ash percentage of the coal is an inherent characteristic of· the 
ooal miites. Therefore, there are limitations to what can be done to re-

~  the Ish percentage. The coal companies... are requesting the power-
station authorities to undertake joint sampling of the coal'sUppUes and it 
has been found that where such joint sampling arrangements have been 
entered into, the ash percentage in the coal supplies are generally well 
within the design parameters of the boilers. 

The complaints about oversized coal and persence of extraneous 
matter with the coal are being tackled by the installation of coal handling 
plants in the collieries. Tn these Coal Handling Plants the coal is 
mechanically crushed to siZe and extraneous material is tnaD\1'llly picked 
fran) slow moving conveyor belts. The installation of CHPs is bein& 
monitored closely. Where CAPs do not exist, the coal is being manually 

sized and extraneous matter is also manually separated. Whenever com-
plaints are made about any particular mine, such manual operation are 
intensified, thereby reducing the complaints substantially. 

The coal companies bave posted personnel at many power stations 
and joilJt inspeCtion of coal supplies ift being carried out at these power 
stations daily. The feedback of such joint inspection enables the coal 
companies to take immediate corrective measures. 

[Mipistry of Energy (Department of Power) O.M. No. 491131821J)71AS, 
. dated 13 November, 1982]. 
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CHAPTf.:R,nl 
CONCLUSIONS OR RECOMMENDATIONS WHICH nIB 
'COMMITTEE' 00 NOT DESIRE TO; PURSUE IN VIEW 
OF THE REPLIES RECEIVED FROM, GOVERNMENT 

Recommendation 

The Committee further recommended that the performance of State 
Electricity Boards in the field of execution of Power projects according to. 
targets should be taken into. aCCQunt 'while sanctioning the Dew power 
pro.ject);. 

[Point No. 1.44 (S1. No.. 9)]. 

Action Taken 

The recommendations Qf the Public Accounts Committee have been 

noted. 

It is however, mentioned that wwer development is a .~ pro-

cess and new pro.ject" ore sanctio.ned keeping in view the supply and de-
IIWld.Moreover, availability of plan resourCes in the different states is 
pemed by altogether different factors. But the power plan, which forms 
part of the State Plans has to operate within this framework. It may. 
therefo.re, be no.t always possible to. 9Ilnctio.n pro.jccs in only those states 

who achieve targets of commissioning. ' 

[Ministry of Energy (Department of Power) O.M. No.. 49113182JD71AS 
dated 13 No.vember, 1982]. 

RecOlDllleudadon 

The Co.mmittee note that transformers were purchased from 
Mis. Parry & Co. Ltd. New Delhi as part of 6.6 KV switchgear fo.r unit 
IV of 210 MW at Badarpur. The sample inspection' of the equipment 
was waived with the result that the same were subsequently found to be 
not m conformity with the specifications in regard to their short time rating. 
In view of the contention of the firm that the transformers were as per 
specification, the Committee cannot but reach at the conclusion that the 

original 'specification given in the contract was not r ~rl  prepared :md 
adequate care (0 check the equipment was not exerCIsed by the project 
authOrities, while ~  these Transformers'. Th.c Committee would 
like this matter to be exanlined thoroughly !\o as to fix responsibility for 
the lapse. [Point No. 5-12 (51. No. 24»). 
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ActioD TO. 
It is not a fact that current transformers supplied were not in COD-

fermity with the original specifications in regard to their abort time rating. 
which is suitable for Badarpur system. Original speciJications were not 
faulty. The revision of specifications was intended only to make them 
even more stringent. In view of this question of fixing the responsibility 
for lapse does not arise. 
[Ministry of Eaergy (Department of Power) O.M. No. 49/13/82/D7/AS 

dated 29 September, 1982.J 



CHAPTER IV 

CONCLUSIONS OR RECOMMENDATIONS REPLIES TO 
WHICH HAVE NOT BEEN ACCEPTED BY TIlE 

COMMITTEE AND WHICH REQUIRE REITERATION 
RecoJlUDlndatioa 

The Committee are concerned to leam that heavy dues were oustanding 
against Delhi Electricity Supply Undertaking and other State Electricity 
Boards in respect of electricity supplied by Badarpur Thermal Power Sta-
tion. The outsUlndings against DESU alone amount to Rs. 34.38 crores. 
What is still more disturbing is that their outstandings are on the increase 
as is brought out by the fact that against electricity worth Rs. 4; 
crores being supplied every month, only Rs. 21 crores are realised. 
The Delhi Blectrcity Supply Undertaking have on their part st.ated that, 
they are suffering a loss of 10 paise per unit as they are not being 
allowed to increase their rates and further they have large outstandings 
against New Delhi Municipal  Committee and other Public sector undertak-
"ings: The Committee are concerned at this grave irregularity which has been 
("allOWed to continue with considerable consequences for the financial health 
:i of Badarpur Power Station. The Committee, therefore, strongly recommend 
,to 1he Central Oovemtnent to appoint a high powered committee to look 
: into the working of the DESU and particularly its finances and effective' 
. step taken to see that the arrears arc cleared within reasonable period of 
'time, end in no case, the delay extends to more than 6 months. The 
Committee should be apprised of the steps taken in this regard. 

[point No. 4.23 (S!. No. 21)]. 

Action Taken 

The arrears of DESU are mounting due to non-revisiot-of tariff ('f 
the domestic consumers sinee 1979, eyen though rates of coal, oil and 
railway freight have increased considerably sinCe then. Further, power re-
quirements of Delhi cannot be met from DESU's own generation which 
necessitates purchase of power from other sources is higher than those 
charged by DESU from its consumers. Revision of tariff rates, is, therefore, 
under consideration of the Central Government. 

A number of steps have been taken to improve the transmission and 
distribution system of Delhi to give better consumer service. Several new 
66/33 KV sub-stations hav been built aDd the transmission capacity has 
been augmented. The 33 KV cable net work has also ~ expanded to 
give more reliable supply to different parts of the city. Advice of expert 
terms has been obtained for strengthening the distribution system end to 

37 



improve the quality of service to the consumers. The ~  of rO'&truc-
turing the set up of DESU is also under consideration. In view of these 
'measures e1ready undertaken, it is COdIidered that there is no DeCeS&ity 
to appoint a high-powered committee ~ look into the working of DESU. 

[Ministry of Energy (DepartmeDJ of Power) O.M. No. 49j 131821U71AS 
dated 13 November, 1982]. 
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PART D 

MINUTES OF THE 63RD SITI1NG OF THE PUBUC ACXDUNTS 
COMMITrEE (1982--83) HELD ON 10 MARCH, 1983. 

The Committee sat from 1530 to 1630 hrs. in Committoc Room No . .so, 
Parliament House, New Delhi. 

PRESENT 

Shri Satish Agarwal-Chairman. 

MEMBERS 

2. Shri Chitta Basu 

3. Smt. Vidyavati Otaturvedi 

4. Shri G. L. Dogra 

5. Sbri Bhilru Ram Jain 

6. Shri K. Lakkappa 

7. Shri Mahavir Prasad 

8. Sbri Sunil Maitra 

9. Shri J amilur Rahman 

10. Shri Uttam Rathod 

11. Dr. Sankata Prasad 

12. Smt. Pratibha Smgh 

13. Shri Syed Rehmat Ali 

14. Sbri Kalyan Roy 

REPRESENTATIVEs OF THE OFFICE OF' c&AG 

1. Sbri R. K. Chandrasakharan, ADAI (R) 

2-Shri S. R. Mukherjee, D.A.C.W.&M. 

3. Shri T. G. Srinivasan, Joint Director (PiT) 

SECllETAlUAT 

1. Shri T. R. Krishnamachari-Ioint SecretQl'Y· 

2. Shri K. C. R ~ E'  Financial Comm4ttee Officer. 

3. Sbri K. K. Sharma-Senior Financial Committee Officer. 

4. Shri M. G. Agrawal-Senior Financial Committee OfJicer. 

2. The Committee considered and adopted the Draft Report on action 
taken on 8200 Report (7th Lok Sabha) regarding Badarpur Thermal 
Power Project, Stage IT with certain modifications as shown in Annexure t. 

•  • • • 
The Committee then adjourned. 



ANNEXURE I 

Amondments/Modificationsillade by Committee in the Draft Report on. 

Action Taken by Government on 8200 RA:port (7th Lok Sabba) at their 

sitting held on 10 March, 1983. 

----_ .. _._---------
A mendmml/Modificalion 

S 1.1 17-18 For "Sixth Plan target of creation of additional 

8-9 1.11 

power generating capacity in the country." 

Read "creation of additional power generating 

capacity as envisaged in the Sixth Plan", 

For "in the earlier Report ..... " ... in this regard". 

Read "In the earlier Report, the Committee had 
expressed their concern over the heavy dues amount-
jng to Rs. 34.38 crores that were outstanding against 
the Delhi Electric Supply Undertakings (DESU) on 
account of electricity supplied to it by Badarpur 
,Power Station. What was still more disturbing was 
that these outstanding ~ were on the increase. As 
against electricity worth Rs. 4! crores being supplied 
every month, only Rs. 2·! crores were being realised. 
The Committee had strongly recommended that 
a High Powered Committee be appointed to look into 
the working of the DESU particularly its finances, and 
effective steps taken to see that the arrears were 
cleared within a reasonable period of time and that 
in no case the delay exceeded six months. 

In their reply, the Ministry of Energy (Department 
of Power) have stated that these arrears are mounting 
due to non-revision of tariff of the domestic consu-
mers since 1979. The Ministry have also stated that 
a number of steps have been taken to improve the 
transmission and distribution system of Delhi to give 
better consumer service. The question of restructur-
ing the set up of DESU is also stated to be under 
cmsideration. 

--..... _ .. _-_._.-:..._-_._----------------
4S 



Para 

12· 1-14 

46 

line Amendmentl Modification 

1.12. The Committee are not convinced with the 
argument that revision oof tariff of the domestic con-
sumers win solve the problems of DESU. The Com-
mittee have reasOn to believe that the losses being 
incurred by DESU are to a large extent due to its own 
ineftlciency resulting in, among other things, heavy 

transmission losses and frequent power breakdoWns, 
The Committee therefore reiterate their earlier recom-
mendation that a High Powered Committee should be 
appointed without delay to examine the working of 

DESU in all its aspects and suggest measures to put 
this undertaking on a sound financial footing. The 
"committee would like to be apprised of its findings 
together with the action taken in pursuance ~  

within six months." 

9 and 20 Delete "MIs" before "BHEL" 
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